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THE GAUHATI HIG H COURT AT GUWAHATI(HrGH COURT OF ASSAM NAGALAND, MIZoaaN nruo RRUruR CHAL PRADESH)

ilo. HC.vu-ls/20t3(pt)l 
/2oS t tA

Smti layashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abhijit Bhattacharyya,
District & Sessions Judge,
Darrang, Mangaldai.

+r
Dated Guwah ati the 7p December, 2024.

Civil vacation.

Your letter No. Dl(D) 8611 dtd. t3.I2.2024

Yours faithfully,

il(-
JT. REGISTRAR ruIGITANCE)

Sub:

Ref:-

Sir,

With reference to the above, I am directed to inform you that you have beengranted civir vacation w-e.f , 22.12.2024 to 31.12.-2024, a10ng with station reavepermission, with the officiar vehicre, at own 
""rt, rin, the evening ot 2r.r2.2o24 tiarthe morning of 02.01.2025. The Additionar oistrict ana sessions ludge (FTC), Darrang,Mangaldai, in her absence, the Chief Judiciar Magistrai", 

-ourr.ng. 
Mangardai, in his absence,the in-charge of the CJM wirr remain in charge or your court and office during your absence.

M o No. c. I-1 120 3( .)l t od? - | 1o!3 da
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Copy to:

1._The Principal Accountant General (A&E), Beltola, Guwahatt for information.Jne Project Manager, Gauhati High Court, Guwahati.

JT. REGISTRAR (VIGILANCE).
g,/a


